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He rrkes a submission that 

the applicant has submitted a 

representation before the Commissione, 

National Savings Orgdnisation(Res.2) 

in the petition. Fb submits that this 

repsentation m.ey be sympathetically 

considered. This is also proper. It 

is, therefore, appropriate to direct 

Respondent No.2 to consider this 

re pre e ntat ion and dispose of it of 

On merits and in accordare with the 

law within a period of four weeks 

from,the d&te of receipt of - this orde,[' 	- 

With these observation~this app1icat, 3/ 

is dismissed and treated as withdrawrl r 

Learned counsel for the 

applicant Shri. B.Tripathy rrkes a 

submission that he intends to withdra 

this application and seeks permission 

of the Court for withdrawal of the 

same. Permission granted. 

Shri Ashok Mjshra, learned 

Senior 6tanding Counsel is present o 

behalf of Shri U.B.Mohapatra, learrie 

Additional Standing Counsel. 
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